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BET, EEN: -
C.Ganesh Chetty

ees Applicant - -
A nd :

s

1. The Fostmaster General,
Kurnool #egion, 'Kurriool.

2. The Diréctnr of Hostal,Sarvices,
Kurnool Region, Kurnool.

J. The Sehiorldupdt. of fost Offices,
Chittgor Division, “hittoor.

.+ Regpondents

COUNSEL FOR THE APPLICANT:  SHRI 5,Raemakrishna Rag,

‘COUNSEL FCR THE RESFONDENTS: SHRI K,Hhaskar Rao,
: : &k/AAAL.CGSC.

CORAM

HON'BLE SHRI JUSTICE V.NEELZDRI RAC, VICE CIAIRMAN
"HON'BLE SHRT R .RILNGFRAJREN, MEMEER‘(ADMN.)-

003.0-2.




s

A 1490/9S. : , Ot. of Order:27=-12-95,

(Crder passed by Hon'ble Shri Justice V. Nealadrl Rao,
Vice-Chairman) .

This Orig;nal Application was filed pﬁaying Pof
guashing the charée memo s (i)No.(1)FD/4~1/92-93 dt.21.9.95
(ii) FD/4-1/A/92—;3 dt.13-10~95 and (iii)FD/4;1/Q/92-93
dt.14«10-95 issueé by the Respondent No.Jd by daclaring them as

arbitrary, illegal, unuarranted, frivolous and

malafide jmbention to harrass the applicant.

2. ‘The main contentions for the applicant are (i) they
are belated and (ii) instead of issuing a single éharga memo in

regard to all the, three charge memos, s§psrate charge memos wers

i
i

issued and Enquiry Officers ase at différant places were appointed
and further the a;plicant cannot engage a Singla Uefence Agsistant
in regard to all';he enguiries for no one can appear for meore
than thres Disciphinary cases and tﬁe défence assistant of the
applicant has alr;ady assisting him in one enguiry pending against

Fra

the épplicant.

J. In view of.the nature of the charges, the mere plza of

be latedness cannét be a ground for quashing charge memos, Of~

coursa;qin view of the delay ,dny prejudice is caused to the

—

‘applicant, he can raise that plea during the Enquiry.

4, Shri C.H.Naidu, ASP, Tirupati, sri Anjaneyuiu, ASPE,
A>ﬂﬂm&dh~

Nandyal/and Sr1 Amlr Bashaykfra respectively appointed as

-'a

enguiry officers in regard to the three charges referred to

l..a.



i

L

herein abovege.

S On ingtructions from the concerﬁad authority, Shri
|

K.Bhaskar Rao, learned standing counsel |for the respondents
- <

submitted that esnquiries in all the three charges will be

entrusted to a Single Enquiry Officer and theyfuill not have
j !

any objection to allow one defence assiétant ﬁbr all the three
| K

renquirises., In view of the said éuhmissﬁon, ueﬁ?eel that there

is no need to caonsider as to whether all the three charge memos

have to be clubbhed in one charge memo, ; ;
‘ 1

: f

Be In view of the statement for the Respondents, no order

is necessary in this G.A. and accordlng]y it 1s dismissed at

the admiasgion stage itself., No order aé to costs.ﬁy

g\f*\_,9~_———4%i’ Vidy&*wmlhh__‘_____g

I\ B -
(R.RANGARAJAN) (V. NEELADRI RAp)
Maember (A) Uica-Cﬁairmanj /. R

B ﬂy.Rébixfrar(Jidl)

\ ‘
Dated: 27th December, 1995, :
avl/

\
|
Copy _tos- |
) |
1. The Postmaster General, Kurnool Region,
Kurnool, |
;

2. The Director of Postal Services,
- Kurnool Region, Kurnooll \

|

\ : ;
3. The Senior Superintendent of Post Offices,

Chittoor Division, Chittoor. 1 |

4, One @y to Shri S.Ramakrishna Ra, Advocate;CAT.Hyd.
5. One c@ to Mr.X.Bhaskar Rao,Addl, ”GSG.CAT.dyd
(3]
7

- One copy to Library,CAT,Hyd,

. One spare copy,

kku,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNALI
HYLERABAD BENCH AT HYLERABAD |

P \

lHE HON' BLE MR.JUSTICE V.NEE LhDRL,RﬁG’”T"m

- i . VICE CHAIRMAN o
’ o !1, . .
o | AND -
THE HON'BLE MR.R.RANGARAJAN ¥ M{A) '
‘ Dated: [ o—T1996 ‘
..  DRDER/GmSTENT ! - )
!I’ | !.
‘ ‘ L ] a - B Dl \
T . ; s - :
f" ' = . * :
% a&m./9§%f?gﬂwj |
- o Eaae s |
. ' ' . Admitted and Interlm dlrectlons : i‘y
issued. ‘ i
1 .
' , : - ‘ 2Allowe . '

Disposed of with directions

Dismissedﬂvf(/f-: &‘%WMW D(Lfﬂ-(f——e

Di smi sed as withdrawn. ,

jDismiss d for default. ! : ‘ ‘ !
Ordered/ eJected. o | \
N\o order

to costs,
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